302 Private Members' [RAJYA SABHA] Bills

3.00 p.m.
SHRI VIJAY JANAHARLAL DARDA: Sir, | introduce the BiIll.
The Women Farmers' Entitlements Bill, 201

PROE M. S. SVAMINATHAN (Nominated): Mr Vice-Chairman, Sjrl beg to
move for leave to introduce a Bill to provide for the gender specific needs of
women farmers, to protect their legitimate needs and entitlements and to empower
them with rights over agricultural land, water resources and other related rights and
for other functions relating thereto and for matters connected therewith.

The question was put and the motion was adopted.
PROFE M. S. SWAMINATHAN: Sir, | introduce the BIll.

The Constitution (Amendment) Bill, 2012
(Amendment of Preamble, Articles 1 and 28)

SHRI M. RAMA JOIS (Karnataka): MrVice-Chairman, Sirl beg to move for
leave to introduce a Bill further to amend the Constitution of India.

The question was put and the motion was adopted.
SHRI M. RAMA JOIS: Sir | introduce the BiIll.

The Constitution (Amendment) Bill, 2012 (Substitution of
Article 220 and Insetion of New Article 220A)

3 T o (StRide): #Eley, # U@ exdl g & 9Rd b Wl @1 ek
degd B & T e fAggd @l gRRnUd eRd &1 AT &1 S|

The question was put and the motion was adopted.

sft aoor fosrr welew, # faggs & greenfid exdar g |

The Constitution (Amendment) Bill, 2012 (Amendment ofArticle 39)

3 T o (STRIES): #gley, d U@ oRal § & 9Rd & e @1 iR
g B P T Th fAggd @l QRWAUG dRd Bl AEfT &1 S|

The question was put and the motion was adopted.



